Annexure —7

Name of the corporate debtor: WIZAMAN IMPEX Private Limited; Date of commencement of CIRP: 12.03.204

List of Creditors as on: 06.05.2024

List of operational creditors (Government dues)

(Amount in%)
Details of Claimant Details of claim Details of claim admitted Amount
received Amount| °f @Y | Amou | Amount
S.No Amo heth % of of mutual | ht of| of claim| Remar
b Identific| Dat A Amount of | Natur | unt | AMo | Whet voting | conting dues, | claim | under ks, if
epartm |Govern ation| e of mount claim eof |cove| Unt € | share ent that | ot verificat| @y
ent ment claimed . . cover| related
No. rece admitted clai |rd by of claim may be| 5qmit ion
ipt m secu | ©d Py| party/ CoC, if set- off| eq.
rity gura applical
inter ntee ble
est
Excise
and
1| Taxation Govt
Departm Y OC-3 25.04. 10,57,503.00 10,57,503.00 0 0 No 1% Nil Nil 0 0.00 0.00
ent- es o4 Dues
Gurgaon
East
Ward-10
Total 10,57,503.00 [10,57,503.00 1% 0.00 0.00

Place: New Delhi

Date: 06.05.2024
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